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DEVAND NO 94,~ARCHAROLOGY.

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
2,03,52, 000 be granted to the President fo
complete the sum necessary to defray the
charges which will comein course of payment
during the year ending the 3lst day of
March, 1973, in respect of *Archaeology.”

12, 44 brs.
RE : STARVATION DEATH IN ORISSA

SHRI CHINTAMANI PANIGRAHI
(Bhubaneshwar) : Sir, may I have your per-
mission to raise a point about starvation dea-
ths and near famine conditions in Orissa 7
1 would beg of you to permit me to draw the
attention of the Government, through you,
Sir, that their is a grave situation emerging
in Orissa. I just returned yesterday from

MR. SPEAKER : I have already taken up
the next item.

SHRI CHINTAMANI PANIGRAHI :

There have been starvation deaths......
Cuttack district-11; Keonjhar-6, Mayurbhanj
22; Dhenkanal—3; Balasore—17 and Sambal-
bbanj pur—3. In all 62 starvation deaths have
taken place by now. Even then this report
is not complete. The Government of India
should do something immediately.

There are acute famine conditions in
Orissa in nine districts. I would beg of you
to ask the Finance Minister and the Food
Minister to come forward with a statement
because the State Government is denying
the facts. That is why I want to bring this
to your kind notice,
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Mr. SPEAKER : We have already taken
up the next item.

12, 46 brs.
DEMANDS FOR GRANTS, 1972-73—
Contd.

MmistRY oF EDUCATION AND Sociat WEL-
FARE AND DEPARTMENT OF CULTURE~CONTD

Mr. SPEAKER : Shri Jagdish Bhatta-
charyya. He will initiate discussion on these
Demands.

SHRI R, D. BHANDARE ( Bombay
Central) : I rise on a point of order. We
have seen the Report which deals with Edu-
cation and Social Welfare. We are accusto-
med to receiving two reports, one on Educa-
tion and a separate report on Social Welfare.
This house is aware of the fact that separate
time was allotted to Education and to
Department of Social Welfare,

MR. SPEAKER : He can write to me
and 1 will send it to the Government.. --....

SHRI R.D. BHANDARE :1 do not
know why this has not been done this

MR. SPEAKER : It is not Speaker's
ruling that is required on it. The atteation
of the Government has to be drawn to it
Maybe, when the hon. Member speaks, he
can mention it.

SHRI R. D. BHANDARE : 1 am oon~
cerned with yon, Sir. The Business Advisory
Commitiee should have taken note of that,
and separate time should have been allotted
to Socid Welfare and Education. That is
why I have raised it, Sir. If po separate time
is allotted for Social Welfare, it is injustice
done both to the ciuse aod to the people



